
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.S.A. No. 9 s6 I (MAHI / 20 t7

SHRIBSV PRAKASH KIIMAR
MEMBER (J)

SHRI V. NAII"ASENAPATTry
MEMBER (T)

ATTENDENCE CUM ORDER SHEBI OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY I.A.W TRIBUNAI ON OA.I1.2OI7

NAME OF THE PARTIES: M/s. Transwar.anty Consultants P!t. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 2013.

S. No DESIGNATION SIGNATURE

CORAM

AAs-csx 6R*RL, AXrro ,^L /<1\ t sL"(

ORDER
csA 955/230-23ZNCLTA,B/MAH/2017
CSA 956/230-23ZNCLT/MB/MAH/201 7

sd/-
V. NALLASENAPATHY
1\,Iembcr (Tt'chnical)

Applications are alloued vide separate orders.

sd/-
B.S.V, PRAKASH
lvlember (Juclicial)

}IAR

Present:

'lLc 7471 t: c".


